Annexure-6
Name of the Corporate Debtor: APL Metals Limited: Date of commencement of CIRP: 09.06.2026: List of creditors as on: 10.07.2026

List of Oper 1 Creditors (Employees)
Details of claim received Details of claim admitted Amount of
. s Amount of| any mutual | Amount of Amount of
SI. | Name of authorised representative, if . . . .
N . Name of Employee ) . Amount of . % of voting share in CoC, if [contingent | dues, that claim not claim under Remarks, if any
0. any Date of receipt | Amount claimed claim admitted Nature of claim Whether related party? applicable claim may be set admitted verification
off
1 Sanjay Prasad 29,57,708 - No - - - 29,57,708 -
2 Tarun Kr. Manna 19,18,522 - No - - - 19,18,522 -
3 Kunal Gupta 18,47,708 - No - - - 18,47,708 -
4 Roshan Kumar 8,85,075 - No - - - 8,85,075 -
5 Rohit Prasad 5,33,645 - No - - - 5,33,645 -
6 Prithwish Mukherjee 6,82,742 - No - - - 6,82,742 -
7 Sudip Pr. Sinha 10,60,342 - No - - - 10,60,342 -
8 Basant Kr. Jha 19,54,000 - No - - - 19,54,000 -
9 Basant Kumar Jha Alok Kumar Singh 03.07.2026 8,24,679 - | Salary O di No - - - 8,24,679 -
10 Mukesh Kumar Thakur 10,89,470 - No - - - 10,89,470 -
11 Manoj Kr. Ray 6,89,084 - No - - - 6,89,084 -
12 Krishna Pr. Thakur 6,53,712 - No - - - 6,53,712 -
13 Kamal Jamadar 6,71,246 - No - - - 6,71,246 -
14 Sandeep Kr. Dubey 2,06,217 - No - - - 2,06,217 -
15 Suresh Kumar Mahato 5,41,660 - No - - - 5,41,660 -
16 Binay Kumar Sharma 11,49,682 - No - - - 11,49,682 -
Total 1,76,65,492 - - - - 1,76,65,492
Annexure-7
Name of the Corporate Debtor: APL Metals Limited; Date of commencement of CIRP: 09.06.2026; List of creditors as on: 10.07.2026
List of oper 1 creditors (Government dues)
]5‘11 Details of Claimant Details of claim received Details of claim admitted Amount of
- |Amount of| any mutual | Amount of Amount of
% of votin,
Amount of Amount covered Amount Whether oshare in & contingent | dues, that claim not claim under Rcilfn:nr;,(s,
Department Government Date of receipt | Amount claimed claim admitted Nature of claim b): security covered by related party? CoC, if claim may be set admitted verification
interest guarantee . off
applicable
Employees' Provident Fund Organisation. Ministry of Labour & Admitted amount
1 . N ’| Employment, Govt. of 25.06.2026 25,53,488 17,92,442 Statutory Dues - - - - - - - 7,61,046 |includes Interest of
Regional Office, Barrackpore, WB .
India INR 1.99 L
Employees' Provident Fund Organisation. Ministry of Labour & Admitted amount
2 ploy & *| Employment, Govt. of|  25.06.2026 19,35,046 18,71,993|  Statutory Dues . - . - - - - 63,053 |includes Interest of
Regional Office, Howrah .
India INR 0.86 L
Deputy Commissioner of Income Tax, .
3 Central Circle-1(3), Kolkata Govt. of India 06.07.2026 5,65,73,56,333 | 5,65,73,56,333 Statutory Dues - - - - - - - - -
Total: 5,66,18,44,867 | 5,66,10,20,768 - - - - - - - 8,24,099 -
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